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Proposal to Raise Coal Price 

2090. SHRI G. M. BANATWALLA: 
Will the Minister of ENERGY be 
pleased to state: 

(a) whether Government 3re consi .. 
dering any proposal to raise (val prj· 
ces; 

(b) if so, details of the proposal; 

(c) reasons for proposed increUf 
in prices; and 

(d') Government's decision on tbe 
proposal? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) to (d).lrl 
the light of increases in cost of pro-
duction, the question of revision of 
coal prices bas been engagini the 
attention of Government but no decia-
ion has yet been taken in the matter. 

Recruitment in N.T.P.C. at Farakka. 
through Employment Exchange .. 

2091. SHRI ZAINAL ABEDIl(; 
Will the Minister o'f ENERGY be 
pleased to state: 

(a) whether recruitment;o Na .. 
tional Thermal Power Corporation at 
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Farakka will be made strictly in ad-
herence to the standard rules through 
Employment Exchange; and 

(b) if so, whether the concerned 
authority has been given 5pech1c di-
rection in this respect? 

TIlE MINISTER OF STATE IN 
THE MINISTRY <rF' ENERGY 
(SHRI VIKRAM MAHAJAN): 
(a) and (b). Recruitment by 

the NTPC for all its p!"ojects including 
Farakka has been made in accordance 
with the recruitment policy, rules and 
procedures of the Corporation, which 
are framed within the broad guide-
lines issued by the Government of 
India from time to time. These rules 
and procedures are dif!el'ent for diffe-
rent categories of personnel and accor-
dingly, it is only for certain specific 
categories that recruitment beyond 
prescribed durations are made through 
Employment Exchanges. 

The NTPC will continue to be guided 
in future by the procedures and direc-
tives framed by the Government of 
India from time to time in the matter 
of personnel lor this projects. 

Percentage of SC/ST in ::\Iarketing 
Division of I.O.C. 

2092. SHRI CHANDRA PAL SHAI-
LAN!: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to state: 

(a) total number Of Punch Verifier 
Operator, Punch Supervisor 8!lct 

Machine Supervisor working ~n Mar-
keting Div1sion of IOC, Northern 
Region; 

(b) total number of Scheduled 
Caste/Tribes people among them; 

(c) percentage of SC/ST of the 
above category in this regard and 
required quota as per rules; 

(d) whether the requisite quota has 
been filled; and 

( e) if not, the reasons thefefor and 
particular, efforts being rr..ade to fill 
the reserved quota? 

THE MINISTER OF PETROLEU~l, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) and (b). The 
requisite information is as under;-

Desig:)~,tiop 'fobi SCjST 
Xumber 

.. _-. -"-.,. ,. '" ~ .. - . - - ,. 

~Ii Punch Verifif'r 
Operator . 

(II) Punch Supervisor 

(III) )'11chine Supervisor 

J8 

2 nil 

(c) and (d). The Corporation is 
making reservation as per directions 
i.e. 15 precent and 7 k percent for SC 
and ST respectively, Grade-wise and 
not designation-wise and requisite 
quota has been filled in as a whole 
for SClST. 

(e) Does not arise. 
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